FORM LDA-1
APPLICATION FOR REGISTRATIONAS A LAYOUT-DESIGNS AGENT
[rule 97]
(To be filled in triplicate)

© . 1 beg to apply for registration as a layout-designs agent under the Semiconductor Integrated Circuits.Layout-
Design Act, 2000 (37 0f 2000). . : o

h A certificate of character from ——— s enclosed herewith.

I hereby declare that I am not subject to any of the disabilities state in clauses (i), (ii), (iii), (iv), (v) and (vi) of rule
95 of the Semiconductor Integrated Circuits Layout-Design Rules, 2001 and that the information given below is true to the
best of my knowledge and belief. ' '
1. Name in full beginning with surname if any (in capital letters)

2. Address of the place of residence

3. Pnncipal place of business

4. Father’s name

5. Nationality

6. Date and place of birth

7. Occupation in full
8 Particulars of qualifications for registratian as a layout-designs agent —

9 Whether at any time removed from the Register of Layout-Designs Agents and if so the rcasoris for such
removal

slp' H.mm'

To
The Registrar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at'

The certificate testifying to the character of the candidate should be from a person not related to the candidate and
being a District Magistrate, A Chief Presidency Magistrate or the Chief Administrative Officer of the district where the
candidate usually resides, or from any other person whom the Registrar may consider it.

Either original diplomas, certificates and other documents in support of qualifications claimed, or copies thereof
duly attested by a Magistrate or a Notary Public must be sent with the application. 3

Particulars such as the amount of experience in layout-designs agent’s office or witha commiercial firm of repute,
may be specified. ' ’

1. State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layoiit-()és'ién Registry. See rule 4.



